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LOK SABHA

Saturday, March 26, 1977/Chaitra 5,

1399 (Saka)

The Lok Sabhka wuict at Eleven of the
Clock

[TuE SPEAXKER pro tem (SHRI D. N.
TIwaRI in the Chair}

weqm WERT @ W faT @IEqy
F A (FIT IAWT F UG {F AT
gfasrT 371
MEMBERS SWORN
8hri Charan Narzary (Kokrajhar)

Shri George J. Mathew (Muvattu-
puzha)

8hri Madan Bhaiya (Janjgir)

shri Govinda Ram Miri Wakil (Saran-
garh)

Shri Keshavrao Shankarrao Dhondge
(Nanded)

Shri Khagapati Pradhani
pur)

Shri Kirit Bikram Kishore Deb Barma
(Tripura East)

Shri Chandra Pal Singh (Amroha)

(Nowrang-

Shrimati Shanti Devi (Sambhzl)
Shri Phirangi Prasad (Bansgaon)
Shri Sheo Sampat (Robertsganj)
Shri Samar Guha (Contai)

Shri Brahm Perkash (Quter Delhi)

11.15 hrs
ELECTION OF SPEAKER

weTR WRIT 1 WA R IRV
Far HIAT ST AW F4 |

THE PRIME MINISTEFR (SHR!
MORARJI DESAI): Sir, I beg to move-

“That Shri N. Sanjiva Reddy, u
Member of this House, be chosen as
the Speaker of this House.”

nigm WAHAIW : A gWEAA
T TH T FT WA F )
SHR] YASHVANTRAO CHAVAN
(Satara): Sir, 1 rise to support ihe
proposal made by the  Prime Minister

that Shri N. Sanjiva Reddy be chosenr ags
the Speaker of this House.

wTTR NPT IS TQT T 3
“fF »t TTo FT WEH W,

WY 5§ 99T ¥ |3 €, T§ QW
T AR AT I 1

xa fawg T 81X ot s=1q §, S
Fymargfaaasa N se@a@i g
SHRI KANWAR LAL GUPTA
(Delhi Sadar): They are on the agenda.
Those Members should be asked to
move their motions,
WAN HERIT . T A LW 9w ®Y
a9 & #a ¥ foq @A g

I Ig e :

“fF =Y g0 HT T WY, N
g9 @I ¥ §3g §, T9 a9
wegs 94T w1y 1"

W YT ¥ 99 § Iga wfew
Tgwa & 1 & e w3a1 g s e
#wra eh fafeaq @ awr & www
fratfea gu & 1

The motion was adopted,



AT TN : GT H§ T AW &
AT =Y TTo it ITE WY getey d
T WA 7 3 faq wrnfara s@r g )

mmmmgﬁi’ﬁ@o
oty TxdY € @3 ¥ fA47 A7 W
T EI1T 1967 F T2 T GHT ¥ TEAW
W & WK I drmar ¥ SR w
fremar & 1« & s war g B W
IT%Y wfvw 3 5 § Freoey &7 § g
w1 F e a1

(Shri N. Sanjiva Reddy was conducted
to the Chair by the Prime Minister and
Shri Yashvantrao Chavan)

[ MR. SPEAKER (SHRI N. SANJIVA REDDY)
in the Chair.]

11.18 hrs;

FELICITATIONS TO THE SFEAKER

THE PRIME MINISTER (SHRI
MORARJI DESAI): Mr. Speaker, Sir,
I deem it our good fortune that this
august House has elected Shri N. San-
jJiva Reddy as its Speaker.

Shri Reddy occupies an eminernt
place in national life by dint of his
contribution to the freedom movement
and his distinguished and varied ser-
vices over the vears. Besides his re-
putation as administrator, he is a
veteran Parliamentarian. His Speaker-
ghip of the Fourth Lok Sabha is re-
membered for the dignity, fairplay and
the unfailing good humour which he
brought to the discharge of the duties
of this high office. By electing him
again as Speaker, the Sixth Lok Sabha
has found the right person for the
right place.

The Lok Sabha is the repository of
the sovereignty of the people. ‘The
Speaker is the custodian of the
authority of the Lok Sabha. The peo-
ple of India have just ziven expres-
sion to their will with fearlassness and

faith and in a manner that the whole
world has applauded. Great things are
expected from the new Parliament. It
has not only to undo the wrongz that
‘had crept into the body-politic and
governmental functioning but to en-
sure that the hopes of the milliong are
fulfilled speedily through wise and
practical econcmic and social policies.
It is our good fortune to have a per.
son of Shri Reddy's vast experience
and maturity to conduct our Celibera-
tions.

The composition and character of the
Lok Sabha have undergone a change
unimagined until a little while ago.
I have always believed that the pro-
per functioning of democracy requires
a constructive relationship between the
Government and the Opposition. Pcli-
cies may differ but there shiuld be an
unqualified loyalty to the good of the
nation and the needs and aspirations
of our people. I do hope under the
guidance of Shri Sanjiva Reddy, who
is known for the art of smooth con-
duct of debate and discussion, this Lok
Sabha will prove itself a vigilant
watchdog of the rigths and freedom
of the people,

I offer my own felicitations and those
of all sections of the House, and the
country atlarge,io Shri Sanjiva Reddy.

SHRI YASHVANTRAO CHAVAN
(Satara): I rise to jcin 1the Prime
Minister in congratulating Mr. Sreaker
on his election to this august and high
office. Mr. Speaker, Sir, you are not
new to this office. You have neld this
office with distinction in the stormy
years of 1967—69. I am sure, your
wisdom, your skill will certainly be of
immense use to the conduct of busi-
ness of this hon. House. The purpose-
ful and dignified working of this sover-
eign body is of supreme importance
to Indian democracy and therefore,
as a Speaker, I am sure, you have a
very important part to play. While I
do not want to bring in any contro.
versial issues to begin with, I am sorry,
the Prime Minister unnecessarily



touched some of the controversial as-
pects. But, I do not want to make this
mistake on this first occasion. I would
certainly like to assure you, besides
congratulating you, on my behalf, on
behalf of every Member on this side,
that in the interest of Indian Jemo-
cracy, in the interest of policies that
the nation has believed in so far and
for which we have worked for the lasi
thirty years after independence, we
would give you all cooperation. May
I again say: Very well done before,
please do better in future.

W SPEEA TR (ATETRR)
wEqE WERA, Ag AT qAHAT #Y AT @
fF @2 Y WT FTAT AETE IIAY THT
2 | f9 S Y 59 9% H 9@ @A
whar fire ], I 2@ @ e fvw gt
R gEEAT ¥ Y WA T F AW
9T & | Ja o frdt gIw wy woA
T A WY fegr, AT ag iz e @
frar f5 Iae 71 aFNE A RFgE |
fow fet 3= #1497 97 6 FAT
JEFT JTTA AT F AT FIGT | ¥ w9
ot gfaat &, s w9 safaaat ¥ 4@ qrd
AT & T "WTT Y fAwwar g

TH §2AF FT TIE€T IT ¢ | Tg Tee
oau< ¢ f& §29 ¥ o favst g« wr
FAT F T gUT 8 | Fha-a & qFaar
¥ fau garez T W afags 71 &=
Tga & wTaEaw ¢ | Afe ag W wrEwEw
2 fF 37 o F71 Few AT fgw A
FT FUTW, W FT IW AT AW &t
wirrst T | F v § R oo
F14 ¥ aares @ "X wfawesr A0
firer FX T4 F4T, F(H AT FT T

qE &R

7 FEAT qH WATAWEE S gran
2 fr w freve €9 ¥ T | w7 F1F
e, saifs wToY o2 @ o faz
T faqy & 6 w9 AN wAAT A WEAF

wasssssduid Wy LODUY {L).H.AA)

Speaker 6

vt Y Y qWHAT W FAW @Wr
% ux wr e maw) qwd ar g

SHRI P. K. DEQ (rose):

Some hon. Members rose.

MR. SPEAKER: Will you kindly be
seated? Not all of you together. One
or the other only I can call, not all
of you together.

Shri P. K. Deo.

SHRI P. K DEO (Kalahandi): I join
with my friends in offering our felici-
tations to you and I congratulate you
for having assumed this high office.

You acquitted yourself as a great
Speaker and upheld the high traditions
of this House with great dignity.

Yesterday we took oath to uphold
the Constitution and now you preside
over the House whose power, as per
the amended Constitution, has bLeen
over-emphasized at the cost of the
judiciary. The constitutional amend-
ments are not for judicial review. God
forbid an irresponsible Parliament may
not delete Art 368 which gives the
amending power of the Parliament or
plant one Juan Carlos ag the monarch
of this country as in Spain. Even ihe
poor man's access to the High Court
under Art 226 has been Jenied for any
other purpose. With this background
and with the election results in view
you will be guiding the proceedings of
this House. After all, people are
supreme and their voice has to be
reflected in this House.

We, the Independents, however, in-
significant we may be In number,
should be given sufficient time to muke
our view-points heard. 1 hope you
will always hear dispassionate and in
deperident views from the Independent
Members as you are insulated against
any political pressure. We neither
have any personal axe to grind nor
have to aspire for the corridors of .
POWET.

With these words 1 pledge my loyal
support to you.
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MR. SPEAKER: I will call the hon.
Members, one by one. I appeal to
them not to bring in controversial
things at this juncture. There will be
lot of time and many occasions for
that. There will be a number of occa-
sions when we can certainly discuss
those issues, but, certainly, not on this
occasion. After all, we are now going
through the routine business.

Some hon, Memopers roze.

SHRI KRISHNA CHANDRA HAL.-
DER (Durgapur): Shri Samar Muakher-
jee ig the leader of the CPI (M) Group.
You should call him, Sir.

MR. SPEAKER: I will call all of you.
Names have been given to me. I will
call them first. I wish you had sent
your name also. Anyway, I will cer-
tainly call him also.

Now, I call Shri George J. Mathew.

SHRI GEORGE MATHEW (Muvat-
tupuzha): On behalf of the Kerala
Congress Parliamentary Group and
myself I heartily congratulate you on
your election to this exalted office.
Though I am new to this House. I know
Sir, you are not new to this office and
your reputation as a fair and balanced
jpudge in conducting the parliamentary
proceedings is a great consolation to us
the small groups in this House. We
know, Sir, when you occupied the
Chair earlier, you had given weightizge
to the Opposition though their number
was small. I am sure thal you will
continue this process even hereafter,
though a number of persons who were
in the opposition then are in the
Treasury Benches now. This is especi-
ally true with regard to my State which
has got all its members on this side
of the House. So, whenever questions
of Kerala come, do not forget Kerala
Congress.

1 extend to you on behalf of my
Party and myself our fullest co-opera-
tion.

MR. SPEAKER: Many of the faces
are new to me. Kindly excuse me. I

——— - -y wmwww
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will now call Mr. Samar Mukherjee to
say a few words.

SHRI SAMAR MUKHERJEE
(Howrah): On behalf of my party, the
CPI (M) and also on my behalf, I offer
our felicitations on your election as
Speaker.

Your election as Speaker hag taken
place in a new background and in a
new situation. High hopes have been
raised in the minds of people and [
hope you will be worthy of the expec-
tations of the millions and millions of
pecple outside by upholding the
dernocratic rights not only of the Mem-
berg inside but also of the rights of the
people outside and create a new tradi-
tion inside this House when the entire
country can feel that this Parliament is
now a sovereign body in the real sense.
I offer our full co-operation in your
functioning on behalf of my party.

PROF, P G MAVALANKAR
(Gandhinagar): I am very happy te
join the hon. Prime Minister as well
as the hon. Leader of the Opposition
and many other colleagues in felici-
tating you, Sir, on this great occasion
of your election as the Sepaker and to
your elevation to the Chair which
you had previously occupieq from
1967 to 1969. Truly speaking, it is the
old Speaker coming back home. This
House is a new House in more than
one sense—with new climate, with
mew faces around, with new hopes
and challenges, new sense of purpose
and determination. I am sure, there-
fore you will visualise that xour res-
ponsibility is all the—greater.

Mr. Spea-
sign-light

Right above your Chair,
ker, there stands g neon

saying ‘gW9% WaqA1q

From the noble King Ashoka's times,
this has been the rule of law, that
we shall bave dhkarma chakra--not
only the Rule of Law, but also the
Rule of Dhar:na. Dharma is some-
thing which is greater than evea



law, It is something which has more
ethical and moral values. I am quite
sure that that will also adorn your
sense of functioning im this august
House,

I am, moreover, confident that the
spirit of dissent which is the essence
of democracy will also be preserved
by you in ensuring that the smallest
voice in' this House—it may be even
the voice of one individual—is not
drowned either from this side or
from that side, Your duty will be to
keep the Spirit of Dissent in tact.

With your long and distinguished
politica] and perliamentary experi-
ence, you will, T trust, act gg a friend,
philosopher and guide to each one of
us here, and you will give us a
chance once more to see your tact,
good humour, robust common sense
and sweet reasonableness,

Proceedings in this House require
dignity and decorum. T am quite sure
you will guide wus, lead us, and
when necessary, teach us, so that we
do not go astray from the path of
true service with dignity and deco-
Tum.

While offering my warmest congra-
tulations and respectful felicitations
and my sincere good wishes, may 1
say in the name of God and in the
name of all Members of this honour-
able House, let democracy triumph
for all times to come in our ancient
Indian land. Let the parliamentary
spirit always triumph over the party
spirit.

SHRIMATI PARVATHI KRISH-
NAN (Coimbatore): Mr. Speaker, on
behalf of the Communist Party of
India I offer you felicitations on your
assuming this august Chair.

T would like to avoid any contro-
versial issues because this is neither
the occasion nor the time to bring
those thinga into the picture. We are
concerned with the conduct of busi-

ness in thig House under your guid-
ance. You are not new to this post
and, therefore, you are well versed
with everything. No doubt you are
not new but there are many who are
new, Therefore, your guidance as-
sumes much importance. I am sure
that you will help us to see that the
business of the House is conducted
in the dignified manner, which our
country and the world expect., We,
on' our behalf will exteng to you the
fullest cooperation In order to see
that the issues that face bur people
assume much greater importance
than the issues that may face indivi-

duals and particular areas.

In concluding, I would lke once
again to extend to you our fullest co-
operation’ and to extend to you our
warmest felicitations on this happy
occasion.

SHRI ARAVINDA BALA PAJA-
NOR (Pondicherry): On behalf of All
India Anna D. M. K. I offer my feli-
citations and wish you well.

As Shri Mavalankar said ‘dissent
ig the essence of democracy’. In the
past, dissent was not treated with
decency. Besides straightway feli-
citating you on your assumption of
this august Chalr, 1 would like to
express the hope that you would up-
hold high traditiong in this House
and you will maintain the democratic
spirit. With your competence, I am
sure, you will take it to the highest
pedestal. On behalf of Anna D. M. K.
I offer my fullest cooperation in main-
taining decency, dignity and decorum in
this House. At the same time I would
like to point out that the dissent
from the Opposition should be given
greater attention than in the past when
on accounf of some technicalities ihe
Members were not allowerd to speak.
The minutes were counted more than
the spirit. I request you to take the
spirit of the rules than the letter of
the rules so that members can express

10
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]

[Shri Aravinda Bala Pajanor]
themselves freely, as each Member re-
presents lakhs of people of the country-
Once again, democracy has triumphed
in this country. We have great faith
in gecularism, socialism and demo-
cracy, At the same time we have to
look to the right of the minorities. On
this occasion my leader Mr. MGR
has categorically expressed the hope
that we will function as constructive
opposition both inside the House and
outside the House maintaining the
decency and decorum of the House.

On behalf of our party 1 congratu-
late you and I offer my felicitations
to you and 1 assure you that we will
function as a dignified and dutiful
opposition party offering our cons-
tructive criticisms, I am sure, Sir, that
you will guide the House by your
varied experience. My party has lot
of new faces and I am seeing many
new faces here also. I am sure you
will conduct the deliberations of the
House with your wise guidance and
without any partiality and make Par-
liamentary democracy a success in
this country.

=t st ATOEY AvwE (@9ET) ¢
g WS WERd, W9 WY &
sreety a% 93 faatfsa @ & fad aw
® giies FaTé 2|1 § | WX WiE w5
frmg WIS TW |1EAWT # WX R g
2 | T & WeEy 97 9T e W@
£ & Srwawt # 9 oY frdae a1 s
afcr &, § €9 I F7 gI@ & 97
QIHIAT AT M FHT JFar Ty g
¢, A3 g R AW A T, wa-
7O FR IFTA I &+ | g gl 9T
¥ swma @ A gt Xw Y
FrEm FTaREE g ¥ | a TR
HEIE A & T AR T A I

#, ooy WY, WY F wvew A
Tg Wt Fgr argen g 5 g fomy ot
¢ fraifaa axw agi Wt §, avit fawr
T /Y §) TFAAT FI Y TH F1HaWT
Y afTAT FY TFTA T TATH FE |

™ W ¥ a1y §F I I AT =
FTEERATE

*SHRI A. V. P. ASAITHAMBI
(Madras Nerth): Mr, Speaker, Sir,
on behalf of the Dravida Munnetra
Kazhagam, it is not only a great pri-
vilege but also an honour to me to
extend my hearty felicitations to you
on your assumption of the august
office of Speaker of Lok Sabha.

I would like to take this opportunity
to mention that, had the Dravida
Munnetra Kazhagam supported you
when you contested the presidential
election, the history of India would
have taken g different turn. The
nineteen months of incarceration of
the Opposition Parties and the indig-
nities that the country had been put
to could have been averted. I am happy
that I have been given this opportunity
to welcome you in atlonement of our
past act. T am sure that under your
guldance the noble democratic ideals
will not only be cherished but will
also flourish with fervour. I have no
hesitation' in saying that the Opposi-
tion Parties will be functioning effec-
tively under you. On behalf of the
D. M. K, T will extend my fullest co-
operation to you.

MR. SPEAKER: Friends, I am deep-
ly grateful to the hon, Members of
the House for the confidence they
have reposed in' me by electing me to
this exalted office of the Speaker of
the Lok Sabha.

-
—

*The original speech was delivered in Tamil, LAty

12
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Speaker
I would also like to express my
grateful thanks to the Leader of the
House, the Leader of the Opposition
and the Leaders of various groups
for the kind words they have spoken
about me. .

I am well aware of the heavy res-
ponsibilities which I am required to
shoulder in the discharge of my du-
ties and this, I must frankly admit,
has made me somewhat overwhelmed
and, shall 1 say, a little diffident. But,
in view of the generosity you have
shown by electing me, I do hope that
I shall prove worthy of the great trust
that hasg been reposed in me. The kind
sentiments expressed by the hon.
Members from both sides of the
House embolden me to look to the
future with ccnfildeace and courage.
This brings to my mind the affection
and respect with which I wag treated
when I held the office of Speaker in
the Fourth Lok Sabha. All sections
of the House then cooperated with
me and, I believe I was able to dis-
charge the functions of my office to
their satisfaction. Now, your indul-
gence, faith and love shall sustain me
through thick and thin. As a firm
believer in democratic ideals and sure
of getting full cooperation from every
section' of the House, I am confident
that my task will not be as difficult
as it would otherwise be.

The country has recently witnessed
one of the largest elections ever held
in the history of the democratic world
involving some 320 million people.
Thisr goeg to prove once again that
democracy has taken deep roots
in this country, belying the doubts
and misgivings entertained at various
times in several quarters, It is fur-
ther significant that this election as
well as all the previous ones held
since the emergence of our Republic
have been so peaceful as to draw the
admiration of the world as regards
the political maturity of our people.
They have also proved that the Indian
people have unflinching faith in re-

L
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« Of Ministers -

presentative institutions and can take
part in the political process without
in any way impairing the national
unity or endangering the structure of
the State. .

{g.,am not unaware of the special
ligation of the Speaker to protect
the rights of all sections of the House,
especially of the Members on the:
Opposition benches, I, on my part,
would like to assure the House that
I shall never allow myself to forget
that responsibility and shall always
endeavour, to the best of my capacity,
to regulate the proceedings of the
House in a way that would be in keep-
ing with the highest traditions of this
noble institution and further enhance
the prestige and dignity of the Office
of the Speaker. At the same time,
I hope that every section of the House
as well as individual Members will
extend to me their full cooperation
in conducting the business of the
House2 in a manner that would do cre-
dit to us gs representatives of the
people entrustegq with the great task
of taking this nation forward to fur-
ther prosperity and progress. It im
only in such a sSpirit of service and
dedication to the causes of freedom
and democracy which we hold dear -
that we can hope to lay the firm foun-
dations of an effective parliamentary

forum)

T thank you once again for the great
honour bestowed on me ang assure
you all of my complete devotion to
the service of the House.

11.44 hrs.

INTRODUCTION OF MINISTERS

THE PRIME MINISTER (SHRI
MORARJI DESAI). May I, Sir, in-
troduce some of the members of the
Cabinet who were sworn in? I won"%
be able to do so for all of them be-
cause some o0f them are not present.
So, I am introducing those who are
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\\ nation of a guide and

) [Shri Morarji Desai]

present and, for the rest, I shall have
the privilege of doing it on Monday.

1, Shri Parkash Singh Badal.
Shri Sikander Bakht.

Dr. Protap Chandra Chunder.
Prof. Madhu Dandavate.
Shri Mohap Dharia,

@ 0 e WM

Shri P, Ramachandran.

Shri Atal Bihari Vajpayee.

Shri Ravindra Verma.

o =3

11.45 hrs.
OBITUARY REFERENCE

THE PRIME MINISTER (SHRI
MORARJI DESAI): Mr. Speaker, Sir,
it is my melancholy duty to move a
Resolution to give expression to the
Lok Sabha’s grief over the demise of
President Fakhruddin Ali Ahmed. The
late President was a staunch nationa-
list from his early years and was one
0f the finest gentlemen in our politi-
'cal life. Selfless, modest but firm in
his loyalty to the jdeals which have
built yp our nation, he won the affec-

r;'titm of our people. I was privileged
i to know him and work with him for
' many years. He haj a remarkable
gif; for maintaining his equanimity in
moments of stresg and crisis. Through
his culture and unfailing courtesy he
added new dignity to the office of the
President of India.

F The Lok Sabha glso remembers him
as a conscientious parliamentarian.

Hig passing away has deprived the
statesman' of
rare quality.

T request all sections of the House to
Join me in requesting the Speaker to
convey Lok Sabha's condolences to
Begum Abida Ahmed and to other
members of the family.

16

I beg to move the following Resolu-
tion:

“That the Lok Sabha expresses its
profound sorrow at the sudden death
of the President of India, Shri
Fakhruddin Ali Ahmed, and pledges
itself to promole the high ideals of
patriotism, national unity, secular-
ism and the service of humanity
which he upheld.”

SHRI YASHVANTRAO CHAVAN
(Satara): I rise to pay cur humble
homage to the great son of India the
late President Fakhruddin Ali Ahmed.
Ag I said, he was a great son of India
who participated in the Indian national
Independence struggle. He was one of
the few men to whom it was given to
serve the country before the Indepen-
dence and even during the post-In-
dependence period of reconstruction
¢f modern India. He was educated in
England. As a lawyer, while he prac-
tised in Assam and in Calcutta too, he
never lost his contact with Delhi. He
had, if I can borrow the word of Prof.
Rashudin, the simplicity of Assam, he
had the ruggedness of the trihsls he
had the sophistication of the Urdu
culture of Delhi.

Sir, I had the privilege of knowing
him personally for the last mcre than
15 years He was asscciated with my
Party from the days of 1931 and as
such, when I came in contact with him
n: was connected with the very leading
policy-making organs of our Party.
1f you lock at him as a man, as a
sportsman, as a Minister and lastly as
President. what stands out is the man
behind. He was religious by nature,
but he was secular in his convictions
and conduct. As a Minister he had

| held many offices and he had held them

with great gistinction. He had func-
tioned in this House as a Member of
this House. 1 think many of the old
Members know him with what grace
he functioned in this House.

He participated in the national strug-
gle and suffered with millions of other
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‘India.

icitizens of India and he was thus one
‘of the architects of Independence of
As a man, Sir, he was simple
in hig natural behaviour, His disarm-
ing smile and his gracefu]l and gentle
conduct as a President won the hearts
of millions of people.

It is a great tragedy that he is no
more amongst us. He was highly res-
pected as a8 man and as President 1n
whatever country he visited. Only a
few days before he died he had visited
Malaysia. Unfortunately he came back
and he fell seriously sick and died, We
ccnsider. him as a great Indian, a great
Congressman and a great President.
We shal] always remember him as the
ideal person and follow in his foot-
steps.

Sir, I pay my humble homage to
him,

WY AWIT v (aETaw) e
Ty o fgna oeafa = eawdw
TAY WA Wi Aerfa ¥ S ¥w
3T &, 9T TA* T | T oA >
qET @ T & G197 & |9 IAN AT
ToN FT FH=T W BT H = IT Y
9T AT | Wi faa-faw aat s 23a )
it gwt &1 AR AT W e fq
FT oF "gfafess d1 g 1 = FEET
o+l wgnT 9% faaa @ 78 wa 7
afsF gg 3% AT FT OF WU W A
wgr A7 "X I wa ¥ adr S
sfauazsfraqr g 74

M Tz ox faard ¥ 1 78 Toea §
WY @ @97 FF ¥ AT qF FEY [0
AT 9T T/ 00 KT 997 Q¥ fF I
X ST g7 @A o faerd wv
=BT FTH grar & | Afamess ¥ WY a8
®© WX fa ot 1 393 a1y 1 3
F1 gaax faar IR og 2= fr F4
T FFIAT F JTA-ATY IJAXH HTAgd HH
F@ gt § fawmm d&r @, ITET

SH AT ag WY IAHT OF T 47 | IR
I AT ¥ AT T TF JgrA &5 q97
T g WX S & oE E g9 @Er
TFqg g ¢ | fo9 S ® 9% &Y
Tofa § FH F@ 1 93a< fw=r
IR g Y 2w fF aerfa & g=odt
g IA@T TW@T Q@ q HIT IQrE@r
T a9 ¥ I 9t fv W gepfe
H 3791 w2 favarw 97 | A AA ¥
fF v dorfa oF fufue awfa @
R it | Y faet o @epfa &0
IAF T F T O @ A TR
[T AT FH T qFar ¢ |

I+ wfq gx oy o d@@ar g%
T 9TST FRIT | ¥ Weat & @y § I
sfa sgiwfa afva s@r § 2k 578
qfE Tl F ofa §3gAr 9 F@T
NRAr g |
SHRI SAMAR MUKHERJEE (How-
rah): Mr. Speaker, [Sir, on behalf of
my Party, I fully associate myself
with the sentiments expressed
here in offering our condolences and
homage to the departed President. I
was not go thick with him, though I
hag the privilege of coming in contact
with him. The quality in him which
attracted me was that he was above
communalism and he carried forward
the tradition of nationalist Muslims.
The country was not prepared for this
news of his sudden death; theres was
some confusion when the news of his
sudden death came. No doubt, his
death and absence at g critical time
has been felt throughout the country.

On behalf of our Party, I request you
to convey our condolences to the be-
reaved family.

SHRI K. MAYATHEVAR (Dindi-
gul): Mr. Speaker, Sir, on behalf of
the All-India Anna DMK, I convey
my sorrowful condolences on the death
of the President to the members of his
bereaved family and request you to
convey the same tn them.

18
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[Shri K. Mayathevar]

As we are al] aware, the former Pre-
sident not only served as great politi-
cian; he proved to be a very good ad-
ministrator while he held the high
office of Minister many timeg in the
country. He was an hcnest politician
arng great statesman, who was very
faithful to the country. When he was
President, he was g proiector of this
nation. He proved to be very good
philosopher. He also served as an edu.
cationist, In all aspects, he set up new
precedents as President of India.

In terms of the Resolution, I would
again request you {o convey our Ssor-
rowful condolences to the members of
the bereaved family.

s Sito gHo TARMIAY(TATY) ¢
FaTe TFT ATgT, gW |z sghar,
ot FEET T WEHS AR F AAE
TNFH 9T W9 W, IH AR qEEE
FTIEMRERFIR@E 1 TET F IR # o=
ST FT R fargy v @ § w9 =W}
wfeas & # S ¥ W W AR 3@
# fuaT s eETI S@T E

FHA A@H oF feasw wfewaa
W AAE W & Afers A, 7o &7
MR faeq T T T S T W
W@T g | IAFT TAATHH TAHI FI ATAT
TeF & fo2 oF Tga T wEW R @@
TEA Y w9 fgos w9 RT aw w
€ WX ¥9-q19 SeATEaTET ¥ 34T F
¢ fF 7gw #) aR wwa § R "
ST, WX qUUTEIA § @F v
AT FL | HEH A R A H TE
g afFT ST a g an @A
£q AR FE 99 W IR T
gHar g |

T OTHIT & g § T T IT AF

ST ¥ A% g7 T E o ' A ¥
7w & A wg 12

_further progress of those

SHRIMATI PARVATHI KRISHNAN
(Ccimbatore): Mr, Speaker, on behalf
of the CPI, I should like to associate
myself with the tributes that have heen
paic to the late President, Shri Fakh-
ruddin Ali Ahmed. To us he stood
as a symbol of protection for the mino.
rities and for the weaker sections. In
his stewardship we lookeg forward to
particular
sections. He carrieq with him the best
traditions of the national movement
and the spirit of national integration
overcoming various fissiparous tenden-
cies and linguistic and regional differ-
ences. He was always there in order
to smooth out the diflerences that ex-
isted and to bring about g tranquil si-
tuation where there was disturbance.
His loss is a loss not only to his family
but to the country as a whole, On be-
half of the CPI, I request you to con-
vey our deepest condolences io his fa-
mily and to assure them that the peo-
ple of this country will always be there
to help them through whatever trials
ang tribulations they may have to go-
thrcugh as a result of the loss of some-
one who was the head of their family
and who was also the head of the
country and their family is also part
of the larger family of the country as.
a whole.

SHRI SAMAR GUHA (Contai): Mr.
Spesker, Sir, when we heard the news
of the sudden death of our late Presi-
dent it was a shock not only to us but
to the whole country. It was a personal
shock to me for one particular reason,
that I hag developed a certain kind of
special spiritual relationship with our
lnte President. It is not known ¢to
:any newcomers here that the stand-
ard of Indian nationalism that Fakh-
ruddin Ali Ahmed Saheb was carrying
was handeg over to him by his poli-
ical initiator and ideslogical precep-
tor, Netaji Subhash Chandra Bose. In
1938 after Netaji was elected as Pre-
sident of Haripura Congress, you will
remember what happened. Assam was
then under Saadullah Ministry of the
Muslim League. Permission was not
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granted by the Congress High Com-
mand to form coalition government
with any other party, but just after hig

election ag President, Nelaji went to

Shillong and he reached the house of
Fakhruddin Saheb. It was his per-
sonality that initiateq Fukhruddin Sa-
heb into the heart of national libera-
tion movement in India and the main
current of our national struggle.

12 hrs.

He stayed at the house of Fakhrud-
dirn Saheb and asked Shri Bardolol and
Fakhruddin Saheb to move a non-con-
fildence-motion against the Saadullah
Ministry. Saadullah Ministry fell and
it was Netajl who was sitting there at
that time, with the help of Fakhruddin
Saheb requested Bardolnl to set up a
Congress Ministry in Assam, although
at that time the Congress High Com-
mand did not permit it But as you
know Netaji was Jaring and dashing;
he did not wait f(or any permission
from the Congress High Command.
But with the help of Fakhruddin Sa.
heb, the first Congress Ministry was
set up in Assam and thus with the
help of Fakhruddin Subeb, Assam was
saved from a catastrophe, thc calastro-
phe of becom:ng the viclim of parti-
tion. Fakhruddin Saheb when he ke-
came the President. in his Radio and
TV broadcast, mentinned in an expres.
cion of deep feeling that he was initi-
ated into> Indian nationai politicg by
Netaji,

I have had many occasions to meet
him as a Minister as also as President
and even whepn I went to see him
in connection with some official work,
he would introduce each and every
time some of the ideals and feelings
which he derived from Netaji. On
25th June, 1975, at about 6 pm. I
had a hzIlf-an-hour discussion with
Fakhruddin Saheb. At a very crucial
and critical moment how sensitive
his mind was was witnessed by me
during the discussion. I do nnt want
to convey the controversial content
of that discussion now. And then
the very mnight I was arrested under
MISA. When I was released, T had
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occasion to meet him and he was so
sensitive and go compassionate to-
wards me that he immediately asked
his personal doctor, Dr, Carol, to
take care of my health. Sir, I want
to say that Fakhruddin Saheb was
not only above communalism but he
was much more than that, he was a
true Indian and he carried the spirit
f Indian nationalism. I do not want
o use the word in a negative sense;
not only was he a true Indian, a true
Indian nationalist, but he carried the
great heritage of Indian ¢ulture. He
was a man of high dignity and a man
of fine sensitivity and human feeling
and that was the characteristic of a
man of high dignity and cultural
complexion with a deep commitment
to Indian nationalism. Sir, when we
pay homage to him, we should re-
member his dedication to the spirit
of Indian nationalism.

SHRI P. K. DEO (Kalahandi):
Mr. Spealeer, Sir, I associate myself
with the sentiments of sorrow that
have been expressed in this House by
varioug friends on the sad demise of
our dear President, Shri Fakhruddin
Ali Ahmed.

QT 7 &l

Everybody who is born has to die
some day. But he was snatched away
from the public life whila he wag in
office by the cruel hands of Death.
The public life of this country has
become poorer by the absence of this
great Indian. Sir, he was the
embodiment of humility and
humanity and I have had great re-
gard for him. I had the privilege of
working in this House with him for
several years and I simply admired
him. While in office, after returning
from his strenuous journey from
Malaysia, he succrumbed to death. I
express my sorrow and I pay my
homage 'and tribute to him and offer
my condolences to the members of
the bereaved family.

SHRI SKARIAH THOMAS
(Kcttayam): Sir. the sajd demise of
the Ilate President, Shri Fakhruddin
Ali Ahmed, is a great loss to the
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[Shri Skariah Thomas]

nation, He was g freedom fighter, an
able administrator and a protector of
the minoritiess. We, the members of
the Kerala Congress Parliamentary
group, offer our condolences to the
bereaved members of his family.

N = Teg (Hfrarg) -
g "R, & @Eg st wEwdd
T YW )\ Wia 9T Iv & HGiAfs
HeF@A & fageergur g 1 3w aw
FAT . F & wmor aH g fF s+
! Fia g yiwa # Ag g Wi A
IR ¥ I g wE=Aw & | Twfag &
FCEX WX = ARISAT Qg & Fgaw
fe ag @ I ¥ TR Q w34 6 fma
T ¥ I A w9 gE, arfE |
T o fF ag TR0 /i 72§ A1 Y

it FEET WA WYAT TF T A€
A & |

wiwat § Sgx R} TW @,
HIT TEA FHAT §  AGAT SQIRT |
¥ arfaa & gard ¥ & fex Fgar
fe s Tw T N FEEmA FOT F
FAE WY foa grema 7 g€

PROF. P. G. MAVALANKAR
(Gandhinagar): Sir, I rise to pay
my respectful homage to our late
President, Shri Fakhruddin Ali
Ahmed. His sudden death has left
us all deeply shocked and distressed.
He wag a gentle and sensitive soul.
His two qualities, among many, which
attracted all towards him always were
his simplicity and charm. His since-
rity of purpose and sportsmanship
were also qualities which lent a
special flavour and a special meaning
to the public and political life of
our democratic Republic. President

Ahmed was a sportsman not only in
the sense that he playved tennis, goif,
hockey, cricket and other games but
ha2 also playeq well bv chserving the
rules of the game in politics and im
public life, as a true sportsman. He
iook his victories and defeats in the
manner in which a true sportsman
would take his victories and defeats.
One can hardly see a better and
nobler example of secularism—

“gF AF RN, ‘w9 a¥ [AAIF"’

that was very beautifully symbolised
in our late President. His humility
and qualities of head and heart will
be an example for all to follow in
this great Republic of ours. I join
this honourable House in requesting
you, Sir, to convey our sincere con-
dolences to Begum Abida Ahmed
and other members of the bereaved
family.

MR. SPEAKER: With a heavy
heart laden with grief and sorrow, I
join the House in paying my humble
tribute to our revered President. the
late Shri Fakhruddin Ali Ahmed. 1
fully associate myself with the senti-
ments expressed here by the Frime
Minister, Leader of the Opposition,
Leaders of Opposition Groups and
other Members on the passing away
of Shri Fakhruddin Ali Ahmed. He
was an illustrious statesman wha
symbolised the best traditions of
India’s composite culture. During his
long association with Parliament, he
had endeared himself to mll sectiors
of the House by his parliamentary
skill and amiable nature. We deeply
mourn the loss of this great son of
India. We convey our heart-felt con-
dolences to Begum Abida Ahmed and
other members of the bereaved family.

I would now request hon. Members
to rise in their places to show their
approval of the Resolution moved by
the Prime Minister and to observe a
minute’s silence as | mark of respect
to the memory of the late President.

The members then stood in silence
Jor a short while.
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SHRI P. K. DEO (Kalshandi); Sir,
uﬂder RUIC 277-.-0.-..'

MR, SPEAKER; I ain on anv legs.

MR. SPEAKER: The Resolution
is adopted. As a mark of respect to
the memory of the late Shri Fakhrud-
din Ali Ahmed, the House stands.

GMGIPND—M—43 L. S.~7-4-77—998
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adjourned to meet again on Monday,
the 28th March, 1977 half-an-hour
after the Addresg by the Vice-Presi-
dent acting as President.

The Lok Sabha then adjourned till
half-an-hour after the address by
the Vice-President acting as Presi-
dent, on Monday, March 2%, 1977/
Chaitra 7, 1893 (Sakua). '



